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UPON hearing counsel the Court made the following
          ORDER

            Mr. Tapan Roy Choudhury, learned senior counsel for
  the appellant in Criminal Appeal No.673 of 2001, started his
  arguments at 11.00 a.m. and concluded at 12.50 p.m. Thereafter
  Mr. R. Venkataramani, learned senior counsel for the State made
  his submissions till 4.00 p.m.

           Hearing concluded.

           Judgment reserved.

          Liberty is given to the       parties    to   file   written
  submissions within one week.



     [ T.I. Rajput ]          [ Savita Sainani ]
      A.R.-cum-P.S.        Court Master


